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¥ IN TIIE IOGII COURT OF DELIO AT NEW DELII

+ ITA 54372005

M/S GKN DRIVELINEC INDIA LIMITE ... Appeliant
Through Mr. V.P. Gupta & Mr.Basant Kumar,
Advs.
versus
COMMISSIONER OF INCOMETAX, DE ... Respondent
Through Mr. R.D. Jolly & Ms.Rashmi Chopra,
Advs.
CORAM:
HON'BLE MR. JUSTICE T.S. THAKUR
HON'BLE MR. JUSTICE B.N.CHATURVEDI .
ORDLER
% 14.12,2005
- Heard

In the light of our order dated 1% August, 2005, dismissing ITA
N0.520/20035 against the same assessee for the assessment year 1997-98, the

present appeal which relates to assessment year 1995-96 also fails and is hereby

dismissed.
T.S. THAKUR, J
B.N.CIIATURVEBT; I
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